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Supreme Court [5]

Aluri Venkata Ramana v. Aluri Thirupathi Rao, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 5473

Chetan v. State of Karnataka, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 1262

Kamla Nehru Memorial Trust v. U.P. State Industrial Development Corpn. Ltd., (Surya Kant and N.
Kotiswar Singh, JJ.), 2025 SCC OnLine SC 1264

Municipal Corpn. of Greater Mumbai v. Pankaj Babulal Kotecha, (Surya Kant and N. Kotiswar
Singh, JJ.), 2025 SCC OnLine SC 1263

Waris Chemicals (P) Ltd. v. U.P. Pollution Control Board, (Abhay S. Oka and Ujjal Bhuyan, J1J.),
2025 SCC OnLine SC 1261

Bombay High Court [69]

Ajinkya Dilip Raut v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC
OnLine Bom 2086

Ajit Jasbir Singh Gandhi v. Union of India, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025
SCC OnLine Bom 2115

Amol v. State of Maharashtra, (Nitin W. Sambre and Vrushali V. Joshi, JJ.), 2025 SCC OnLine Bom
2093

Archana Vijayrao Deshmukh v. State of Maharashtra, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom
2096

Ashish v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2076
Ashok Kumar Gupta v. State of Maharashtra, (R. 1. Chagla, J.), 2025 SCC OnLine Bom 2110

Atish Arun Chandne v. State, (Sarang V. Kotwal and S.M. Modak, JJ.), 2025 SCC OnLine Bom
2092

Baba v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2091
Babu v. Ramu, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 2098

Balvindar Kripalsingh Bhamra v. Haridas Zibal Lokhande, (Rohit W. Joshi, J.), 2025 SCC OnLine
Bom 2109

Bhavesh v. Scheduled Tribe Caste Certificate Scrutiny Committee, (Avinash G. Gharote and Abhay J.
Mantri, JJ.), 2025 SCC OnLine Bom 2114

Chandrakant Maruti Magar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine
Bom 2074

Damu Deoram Bhosale v. Maharashtra State Boar Development Corpn., (G. S. Kulkarni and Advait
M. Sethna, JJ.), 2025 SCC OnLine Bom 2121

Dande Jewelers (P) Ltd. v. Circle Officer, (A. S. Chandurkar and M. M. Sathaye, JJ.), 2025 SCC

OnLine Bom 2139

Deepak Thakurprasad Gupta v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, 1J.), 2025
SCC OnLine Bom 2082

Dnyandeo v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom
2084

Ganesh v. Ashok, (M. S. Jawalkar, J.), 2025 SCC OnLine Bom 2136
Ganesh v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom 2083
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Godrej & Boyce Manufacturing Co. (P) Ltd. v. State of Maharashtra, (A.S. Chandurkar and Dr.
Neela Gokhale, 1J.), 2025 SCC OnLine Bom 2140

Gurpreet Singh v. CIT, (A.S. Chandurkar and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 2135

Hariom Satyanarayan Bhoot v. State of Maharashtra, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom
2104

Himanshu v. State of Maharashtra, (Mangesh S. Patil and Y. G. Khobragade, JJ.), 2025 SCC
OnLine Bom 2130

Jai v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, J1.), 2025 SCC OnLine Bom 2085

Jaswant Navnitlal Mistry v. Municipal Commr., (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.),
2025 SCC OnLine Bom 2132

Joaquim Reginaldo Mendes v. State of Goa, (M.S. Karnik and Valmiki Menezes, JJ.), 2025 SCC
OnLine Bom 2119

Ketan Sharad Badule v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom
2090

Kishor Shamrao Dhale v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom
2078

Krishan v. District Caste Certificate Scrutiny Committee, (Avinash G. Gharote and Abhay J. Mantri,
JJ.), 2025 SCC OnLine Bom 2120

Ku. Priya Laxman Wakodikar v. Scheduled Tribe Certificate Scrutiny, (G. Gharote and Abhay J.
Mantri, JJ.), 2025 SCC OnLine Bom 2117

Ku. Vaishali Dhananjay Bhimtekar v. State of Maharashtra, (Avinash G. Gharote and Abhay J.
Mantri, JJ.), 2025 SCC OnLine Bom 2116

Mahadeo v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom
2081

Maharashtra State Power Generation Co. Ltd. v. Dhaneshwar, (M. S. Jawalkar, J.), 2025 SCC
OnLine Bom 2131

Maruti Chandrappa More v. State of Maharashtra, (A. S. Chandurkar and M. M. Sathaye, JJ.), 2025
SCC OnLine Bom 2123

Motiram Bajirao Patil v. State of Maharashtra, (S. G. Chapalgaonkar, J.), 2025 SCC OnLine Bom
2106

Nathyaba Jagannath Sonwalkar v. State of Maharashtra, (M. S. Sonak and Jitendra Jain, JJ.), 2025
SCC OnLine Bom 2113

Pravin v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2077

Radharaman Pandharinath Butala v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D.
Bhobe, JJ.), 2025 SCC OnLine Bom 2138

Rahul v. Hon'ble Minister of Village Development, (M. S. Jawalkar, J.), 2025 SCC OnLine Bom
2126

Raju Shamrao Dhabre v. Pramila, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 2072

Rakhi Govind Malani v. Nareshkumar Bankatlal Daga, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom
2105

Rashtramata Jijau Sevabhavi Sanstha v. Ranjeetsinh Deol, (Nitin B. Suryawanshi and Manjusha
Deshpande, JJ.), 2025 SCC OnLine Bom 2073

Ratan v. Sub-Divisional Officer, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 2129
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Ravindra v. Sau. Kusum, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 2103

Salma Bi Kadir Sheikh v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC
OnLine Bom 2089

Sameer Datta. Kadam v. Maharashtra Coastal Zone Management Authority, (Alok Aradhe, C.J. and
M.S. Karnik, J.), 2025 SCC OnLine Bom 2112

Shalan Kashinath Shinde v. Ramdas Shamrao Jagtap, (Prafulla S. Khubalkar, J.), 2025 SCC
OnLine Bom 2134

Shiraz v. Jehangir, (M. S. Jawalkar, J.), 2025 SCC OnLine Bom 2125

Shram Sadhana Bombay Trust v. Chandrakant Ramdas Joshi, (Manjusha Deshpande, J.), 2025 SCC
OnLine Bom 2111

Shrikrushna v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2075

Shubham v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom
2088

Sk. Bapuji v. Malanbi Sk. Budhan, (S. G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 2107

Sk. Mahebub v. DM, Nanded, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 2025 SCC
OnLine Bom 2095

Solapur Municipal Transport Undertaking v. Snehal, (Sandipkumar C. More, J.), 2025 SCC OnLine
Bom 2097

Sonali v. State of Maharashtra, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom 2087
Sudhakar v. Gopal, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 2108
Sudhir Shikshan Sanstha v. Kiran, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 2122

Sujata Suresh Awati v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 2025
SCC OnLine Bom 2137

Sumit v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2079

Suraj v. State of Maharashtra, (Nitin W. Sambre and Vrushali V. Joshi, 1J.), 2025 SCC OnLine Bom
2094

United India Assurance Co. Ltd. v. Sneha Arvind, (Shyam C. Chandak, J.), 2025 SCC OnLine Bom
2100

Vasantrao Shamrao Deshmukh v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe,
JJ.), 2025 SCC OnLine Bom 2133

Viacom 18 Media (P) Ltd. v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2101

Vijaykumar Bhaurao Amale v. Maharashtra State Electricity Transmission Co. Ltd. (MSETCL),
(Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025 SCC OnLine Bom 2124

Vinayak v. Shivaji, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 2099

Viraj Damodhar Dongare v. State of Maharashtra, (Anil S. Kiloer and Pravin S. Patil, JJ.), 2025 SCC
OnLine Bom 2080

Vishwanath Marotrao Ganjre v. Commr. for Co-operation, (M.S. Jawalkar, J.), 2025 SCC OnLine
Bom 2128

Vitthal v. Vimal Shankarrao Kawale, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 2127
Yadav v. Leelabai, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 2102

Yug v. District Caste Scrutiny Committee, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025 SCC
OnLine Bom 2118
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Chhattisgarh High Court [17]

A Juvenile Conflict with Law v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC
OnLine Chh 5627

Anand Prasad Gupta v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine
Chh 5634

Dinesh Kodaku v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5626

Gourav Wadhwani v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
5625

Indian Overseas Bank v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine
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Jitendra v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 5622

KSK Mahandadi Power Co. Ltd. v. Pyarelal Dubey, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine
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Laxmi Narayan v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5624
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5635

Nirmala Bai v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5621
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Amar Sen v. Ajit Kumar Sharma, (Manoj Jain, J.), 2025 SCC OnLine Del 3501

Badal Chandra Roy v. Union of India, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine
Del 3519
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OnLine Del 3502
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Ministry of Finance [Noti. No. S.0. 2012(E)]

Ministry of Finance [Enforcement date of Finance Act relating to Payment and Settlement Systems
Act, 2007 Noti. No. S.0. 2031(E)]

Ministry of Fisheries Animal Husbandry and Dairying [Amendment in Indian Veterinary Council Act,
1984 Noti. No. S.0. 2010(E)]

Ministry of Heavy Industries and Public Enterprises [Enforcement of Electrical Equipment (Quality
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Ministry of Mines [Ministry of Mines, Indian Bureau of Mines, Recruitment Rules, 2025 Noti. No.
G.S.R. 289(E)]

Ministry of Power [Electricity (Late Payment Surcharge and Related Matters) (Amendment) Rules,
2025 Noti. No. G.S.R. 288(E)]

Ministry of Road Transport and Highways [Noti. No. S.0. 2015(E)]

Ministry of Shipping [Cochin Port Authority (Meetings of Board, its Powers and Transaction of
Business) Regulations, 2024 Noti. No. AI/MPA Act/2021/S]

Ministry of Textiles [Members of the Central Silk Board Noti. No. S.0. 2016(E)]
Reserve Bank of India [Press Release: 2025-2026/303]

Reserve Bank of India [RBI/2025-26/35]

Reserve Bank of India [RBI/2025-26/36]

Securities and Exchange Board of India [SEBI/HO/DDHS/DDHS-PoD-2/P/CIR/2025/63]
Securities and Exchange Board of India [SEBI/HO/DDHS/DDHS-PoD-2/P/CIR/2025/64]
Securities and Exchange Board of India [SEBI/HO/MIRSD/PODFATEF/P/CIR/2025/62]
Securities and Exchange Board of India [SEBI/HO/ISD/ISD-PoD-2/P/OW/2025/4262/1]

Securities and Exchange Board of India [SEBI (Issue and Listing of Securitised Debt Instruments and
Security Receipts) (Amendment) Regulations, 2025 SEBI/LAD-NRO/GN/2025/247]

State Act [3]
Khasi Hills Autonomous District (Administration of Elaka) Act, 1991

Rajasthan Transparency Public Procurement Act, 2012
Odisha Goods and Services Tax (Amendment) Act, 2024
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Assam Value Added Tax (Amendment) Rules, 2025
Assam Transport Service (Amendment) Rules, 2025
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Union territory of Ladakh Drugs and Food Control (Subordinate) Service Recruitment (Amendment)
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